By SPEED POST

THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

From :-

To, v

No.He.viT-48/2017/1 9 1) /a
Smiti. K. Mewar,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati,

Shri Biswaijit Chakraborty,
Membaor, MACT,
Barpeta.

oA -
Dated Guwahati, the )" fpadh, 2018,

Restricted Holiday along with station leave permission.

Your letter No. MACT (B)/394, dtd. 28.03.2018

With reference to the above, T am directed to inform you that,

your prayer for Restricted Holiday on 31.03.2018 along with station leave
permission w.e.f. the evening of 29.03.2018 till the morning of 02.04.2018 has

been granted/}metc’cf

Yours faithfully,
13
!
JOINT REGISTRAR (VIGILANCE)
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